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A 0.A.No. 253/2010

Hon’ble Sri Navneet Kumar, Member (J)
Hon’ble Ms. Jayati Chandra, Member (A)

App: Sri Praveen Kumar
Res; Sri S.Verma

Learned counsel for applicants Sri Praveen Kumar fairly
submitted at bar that in pursuance of order dated 24.5.2010
passed by this Tribunal, applicants appeared in the selection
held on 30.5.2010 and after appearing in the selection, result
was also declared and all the applicants could not succeed in the
examination, as such, the O.A. has rendered in-fructuous.

Accordingly, the O.A. is dismissed as rendered in-fructuous. No
order as to costs.

AU N oY=

——Member (A) Member (J)

\LS/-
S I

e e ————————— e ————

4» -



